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(a) whether Doordarshan propose to 
start a daily exclusive sports news bullatin; 

(b) H so, from whi ch date and the details 
thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A.K. PANJA): (a) 
No, Sir. 

(b) Does not arise. 

(c) All important sports events are no-
ticed in news bulletins and other programme 
formats of Doordarshan, An exclusive sports 
news bulletin is, therefore, not considered 
necessary. 

Development of Villages 

4470. KUMARI D.K. THARADEVI: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether there is a proposal to de-
velop five per cent of the villages in every 
block for model agricultural amenities and 
utilities; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND , 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHAI YOGENDRA MAK· 
WANA): (a) and (b). There is no such 
proposal. 

(c) Since the Central and State Govem· 
ments have a number 'of rural developmen-
tal programmes. the need for evolving such 
a proposal has not been fait. 

( Translation) 

Civic Amenities In Urban Villages of 
New 0.U't1 

4471 . SHAI SANTOSH KUMAR 
SINGH: Will the Minister of URBAN DEVEL-
OPMENT be pleased to stats: 

(a) the details of the works done so far 
to provide civic amenities such as ro8ds, 
sewage etc. in Urban villages like Jam .. 
roodpur, Garhi-Jhadia-Madia, Kot'a 
Mubarkpur and Masjid ~.Aath in New Oeth;; 
and 

(b) whether some works still remain to 
be done in these villages and ~ so, the time 
by which these are likely to be completed 
and the reasons for delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) and (b). As per 
the decision taken on 11-3-87 by the Lt. 
Governor, Delhi, while reviewing develop-
ment works in Delhi by various agencies, all 
the urban villages maintained by D.D.A. 
have been transferred to M.e.D. w.e.f. 1-4 .. 
1987. 

A statement showing the details of the 
works done so far by the D.D.A. is given 
below. The action to oompletethe remaining 
works will now be taken by the M.e.D. 
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